
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BRANCH, NEW DELHI 

EXECUTION APPLICATION NO. 23 OF 2023 
IN 

ORIGINAL APPLICATION NO. 75 OF 2023 
(IA NO. 645 OF 2023) 

 
IN THE MATTER OF: 
JAISHREE BANSAL … APPLICANT 

VERSUS 
UTTAR PRADESH POLLUTION 
CONTROL BOARD & ORS. 

… RESPONDENT 
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FILED BY 

 
MALAK BHATT 

ADVOCATE FOR GHAZIABAD NAGAR NIGAM 
C-2, THIRD FLOOR, NIZAMUDDIN EAST 

NEW DELHI – 110013 
M: +91-9650592002 

E: malak@malakbhatt.com 
DATE: 02.08.2025 
NEW DELHI 
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